ITEM NO.810 COURT NO.4 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (Crl.) No(s). 10428/2023

JAGATPAL VERMA Petitioner(s)
VERSUS

THE STATE OF UTTAR PRADESH Respondent(s)
Date : 23-11-2023 This petition was mentioned today.

CORAM
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE ARAVIND KUMAR
HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA

For Petitioner(s)
Mr. Ashutosh Kumar Mishra, AOR

For Respondent(s)
Mr. Shaurya Sahay , AOR

UPON being mentioned the Court made the following
ORDER

List in the week commencing 16.01.2024.

(NARENDRA PRASAD) (ANJU KAPOOR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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